N O T I C E

Dated 11-02-2011

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-I OF THE ASSAM JUDICIAL SERVICE

VACANCY: 19 (ACTUAL + ANTICIPATED)

1. Shri A.K. Sarma, Addl. District & Sessions Judge, FTC, Biswanath Chariali

2. Shri K. Dohotia, Addl. District & Sessions Judge, FTC, Rangia

3. Smti C.R. Goswami, Addl. District & Sessions Judge, FTC, Tezpur

4. Shri B.K. Sarma, Addl. District & Sessions Judge, FTC, Mangaldoi

5. Shri M.L. Das, Member, Foreigners’ Tribunal, Barpeta 

6. Shri N.N. Das, Addl. District & Sessions Judge, FTC, Kokrajhar

7. Shri K. Choudhury, Addl. District & Sessions Judge, FTC, North Lakhimpur

8. Smt. Dipali Bhuyan, Civil Judge & Asstt. Sessions Judge, Jorhat

9. Shri S.K. Sarma, Addl. District & Sessions Judge, FTC, Kamrup, Guwahati.

10. Shri H.C. Sarma, Addl. District & Sessions Judge, FTC, Hojai

11. Shri M. Rahman, Addl. District & Sessions Judge, FTC, Silchar

12. Shri A.N. Ghosh, Addl. District & Sessions Judge, FTC, Barpeta

13. Shri S. Islam, Counsellor, Family Court, Cachar, Silchar

14. Shri B.C. Das, Addl. District & Sessions Judge, FTC, Sivasagar

15.  Shri J.K. Pramanik, Civil Judge & Asstt. Sessions Judge No.1, Kamrup, Guwahati

16. Shri B.K. Sen, Addl. District & Sessions Judge, FTC, Tinsukia

17. Shri S. Dey, Addl. District & Sessions Judge, FTC, Karimganj

18. Smt. S. Begum, Addl. District & Sessions Judge, FTC, Nagaon

19. Shri P.C. Das, Addl. District & Sessions Judge, FTC, Bongaigaon

20. Shri I. Ali, Addl. District & Sessions Judge, FTC, Dibrugarh

21. Shri D. Changkakoti, Secretary-cum-Registrar, Office of the Lokayukta, Assam, Guwahati.

22. Smt. M. Dutta, Addl. District & Sessions Judge, FTC, Tinsukia

23. Smt. H.D. Bhuyan, Addl. District & Sessions Judge, FTC, Kamrup, Guwahati.

24. Smt. P.B. Sangma, Civil Judge & Asstt. Sessions Judge No.2, Cachar, Silchar

25. Shri K. N. Ahmed, Civil Judge & Asstt. Sessions Judge, Karimganj

26. Shri P.J. Saikia, Civil Judge & Asstt. Sessions Judge No.2, Kamrup, Guwahati.

27. Shri J.U. Ahmed, Chief Judicial Magistrate, Dhemaji

28. Shri M.A. Choudhury, Chief Judicial Magistrate, Karimganj

29. Shri A.K. Borah, Civil Judge & Asstt. Sessions Judge, Goalpara

30. Shri T. Lohar, Chief Judicial Magistrate, Hailakandi

31. Shri rajib Goswami, Chief Judicial Magistrate, Golaghat

32. Shri Prasanta Saikia, Civil Judge & Asstt. Sessions Judge, Barpeta

33. Shri Ikramul Hussain, Deputy Registrar (Bench), Gauhati High Court, Guwahati

34. Shri Robin Phukan, Chief Judicial Magistrate, Kamrup, Guwahati

35. Smt. Rina Hazarika, Chief Judicial Magistrate, Tinsukia

36. Smt. Ranima Gogoi, Civil Judge & Asstt. Sessions Judge, Nagaon

37. Shri Sutham Das, Civil Judge & Asstt. Sessions Judge, Morigaon

38. Shri Dulal Mech, Chief Judicial Magistrate, North Lakhimpur

39. Smt. G.B. Changkakati, Civil Judge & Asstt. Sessions Judge, Bongaigaon

40. Shri H.R. Basumatary, Chief Judicial Magistrate, Kokrajhar

41. Shri D.C. Nath, Chief Judicial Magistrate, Nagaon

42. Smt. Seema Das, Civil Judge & Asstt. Sessions Judge, Hailakandi

43. Smt. N. Rajkumari, Chief Judicial Magistrate, Nalbari

44. Shri M. Ahmed, Chief Judicial Magistrate, Cachar, Silchar

45. Shri B.B. Bhattacharjee, Civil Judge & Asstt. Sessions Judge, Kokrajhar

46. Smt. M. Nandi, Chief Judicial Magistrate, Morigaon

47. Smt. J.M. Sarma, Chief Judicial Magistrate, Sivasagar

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-II OF THE ASSAM JUDICIAL SERVICE

Zone of consideration: - 1:3 of the number of vacancies

VACANCY: 6 (ACTUAL + ANTICIPATED)

1. Shri Hanif Ali, SDJM(M), Udalguri

2. Smti. Bijoy Lakshmi Baruah, SDJM(S), Kokrajhar 

3. Shri Abdul Hakim, SDJM(M), DHakuakhana

4. Smti. Jamuna Gogoi Phukan
Judicial Magistrate, 1st Class, Tihu, Nalbari

5. Smti. Sharmila Bhuyan, SDJM (M), Abhayapuri

6. Md. Aminur Rahman, S.D.J.M. (M), Biswanath Chariali

7. Shri Dipankar Sarkar, S.D.J.M. (M), Majuli

8. Smti. Sabnam Choudhury, S.D.J.M. (S), Jorhat

9. Shri Chatra Bhukhon Gogoi, S.D.J.M. (M), Bijni

10. Shri Jogeswar Bora, SDJM (M), Jonai

11. Shri Sanjoy Hazarika, S.D.J.M. (M), Chapakhowa

12. Smti. Madhuchanda Senapati Choudhury, SDJM (M), Kaliabor 

13. Shri Nagen Senabaya Deori,  SDJM (M), Bilasipara

14. Shri Rukendra Nath Brahma, SDJM (M), Sarupathar

15. Shri Paban Chandra Kalita, SDJM (M), Hojai

16. Smti Roushan Ara Rahman, SDJM (S), North Lakhimpur

17. Shri Manash Barua, SDJM (S), Dibrugarh

18. Shri Shah Syed Ahadur Rahman, Munsiff-cum-Magistrate, Kaliabor 

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-II OF THE TRIPURA JUDICIAL SERVICE

VACANCY: 09 (ACTUAL + ANTICIPATED)

1. Shri J. R. Dutta, SDJM,  Kamalpur, North Tripura

2. Smti. S. Das, Judicial  Magistrate  1st   Class,  Agartala,  West
3. Smti. S. Nath, Civil Judge (Jr.Div) & J.M. 1st Class, Dharmanangar, North Tripura
4. Shri S. Bhattacharjee, Civil Judge (Jr.Div) & J.M. 1st  Class, Udaipur, South Tripura
5. Shri H. Chakraborty, SDJM,  Sonamura, West Tripura
6. Smti. S. Choudhury, Civil  Judge  (Jr.Div),  Agartala,  West  Tripura
7. Shri P. C. Biswas, SDJM,   Sabroom, South Tripura
8. Shri G. Das, Civil  Judge  (Jr.Div)  &  Judicial  Magistrate  1st Class, Kamalpur, North Tripura
9. Shri V. P. Debbarma, Civil Judge (Jr.Div) & J.M. 1st    Class, Khowai, West  Tripura
10. Shri R.Chattopadhyay, Civil   Judge   (Jr.Div)   &   J.   M.   1st     Class, Sabroom, South Tripura

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-I OF THE MANIPUR JUDICIAL SERVICE

VACANCY: 04 (ACTUAL + ANTICIPATED)

1. Shri M. Ibohal Singh, Addl. District & Sessions Judge, FTC, Manipur West, Imphal

2. Shri K.Brajakumar Sharma, Addl. District & Sessions Judge, FTC, Manipur East, Imphal

3. Shri Roland Keishing, Chief Judicial Magistrate,  Manipur East, Imphal

4. Smt. Ng. Kipgen, Civil Judge (Sr.Divn) & Asstt. Sessions Judge, NO.1, Manipur East

5. Shri S.Imocha Singh, Chief Judicial Magistrate, Imphal West

6. Shri Songkhmpchung Serto, Civil Judge (Sr. Div.), Manipur West

7. Shri Th. Saimon Singh, 
Chief Judicial Magistrate, Ukhrul

8. Smt. S. Tara Devi, Chief Judicial Magistrate, Tamenglong

9. Shri Ch. Brajachand Singh, Civil Judge (Sr. Divn) & Asstt. Sessions Judge, NO.2, Manipur East 

10. Shri M. Manojkumar Singh, Deputy Registrar (Judicial), Gauhati High Court, Imphal Bench, Imphal

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-II OF THE MANIPUR JUDICIAL SERVICE

VACANCY: 05 (ACTUAL + ANTICIPATED)

1. Smt. M. Pemila, Civil Judge (Jr. Div.) & JMFC, Imphal

2. Smt. Noutuneshwori Devi, Civil Judge (Jr. Div.) & JMFC, Ukhrul

3. Shri W. Tonen Singh, Civil Judge (Jr. Div.) & JMFC, Imphal East

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-I OF THE MEGHALAYA JUDICIAL SERVICE

VACANCY: 07 (NEWLY CREATED POSTS, WITHOUT INFRASTRUCTURE)

None of the Grade-II officers of the Meghalaya Judicial Service has completed 5 years of service in Grade-II to become eligible for promotion.

LIST OF ELIGIBLE OFFICERS FOR CONSIDERATION FOR REGULAR PROMOTION TO GRADE-II OF THE MEGHALAYA JUDICIAL SERVICE

VACANCY: 07 (NEWLY CREATED POSTS, WITHOUT INFRASTRUCTURE)

None of the Grade-III officers of the Meghalaya Judicial Service has completed 5 years of service in Grade-III to become eligible for promotion.
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